Name of the corporate debtor: M/s Mahajan Steel Furnace Private Limited; Date of commencement of li
List of stakeholders as on: 29.05.2023

Annexure-5

List of operational creditors (Government Dues)

quidation: 20.04.2023;

(Amount in ¥)
Sl Details of |[Details of Details of claim admitted AmoulAmount |Amoun/Amount |Remarks,if any
; Claimant [claimreceived of any |t 0401‘ claim
NoDepartme|Govern |Date [Amoun [Amoun |[Nature |Amount|Whetherl% mutual [claim [under
- [nt ment |of t t of |of covered |lien / |share dues, [rejecte|verificati
receip [claime [claim |claim |by lien |attachmlin that [d N
t d admitt or ent total may be
ed l:ttachm removediamou |set off
nt ? nt of
pending [(Yes/No)|claim
disposal s
admit
ted

1 |[Employees| 09.05.2/5,78,615|5,78,6 15|Providen|Nil INA 1.69% N1l Nil Nil Nil

" Provident 023 .00 .00 Fund

E.md ontrib

rganizati tion
on d
amage
2 |[Employees - 2,17,98412,17,984|ESIC Nil INA 0.64% Nil N1l INil The Claim
State .00 .00 ues, admitted during
nsurance terest the CIRP is taken
orporatio d as it is in the
amage liquidation
N
ATy e




